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o | Fer the uppltcant t Mr, S &Du:ta. C-aunwl
R i?or the raspondents Hr. PGK.Amra, caunsal

ORDER .

"':' : ol ther hear.ing resumd. In coume oi hcating it han‘(,
ttanagix‘e& t.hat ‘the present applicaut has filed 2 writ ;:etition being‘
s ‘WP MZ@*W/OA before f:he Hms‘hle High Court in wh:lch there vas & pmyer_ |
\ ,}' . ' for restraiuing the civ:u auzhorities (SDG) of Burdwm from procaeding ’
o vith the enquiry vith tegard to mste certificate of the appls.cant. '
Mr. Amm, ld. connsel fm' the reapnndenm submits tﬁaﬁ

| tha rai:hmya are alaa a ;m:ty to that w:it petition, In that viaw. |
o - ‘of the ma:ter. we imreby diw:t bath the 1d. counml to supply the .

copy of tha wﬂt pet:iti@n altmg with the or&er passed iay the ch’bie -
_High Gouxt. it any, by the mt: &ate which would be convenient far
this Tribunal to diapaae of t:he ptesent OA.Let ‘copy be filed mm

two weekm Matter ds ed journed to 51571.0!4 s parwmrd
| Plain copy of the order be,g&ven to both ﬁideg‘.- - .




